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Rep ort  of  CAG o f  In dia , 1970-71— 
U n io n  Go v t , (Co mm er cia l ) Paht  II

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI K. R. 
GANESH): I beg to lay on the Table 
a copy of the Report of the Comp-
troller and Auditor General of India 
for the year 1970-71—Union Govern-
ment (Commercial) Part II—Working 
of the Film Finance Corporation 
Limited, under article 151(1) of the 
Constitution. [Placed in Library. See 
No. LT-4906/73],

Not ification  re fl oa ta tio n  of  m a r ke t  
loans  by  Go v e r n m e n t

SHRI K. R. C.ANESH: I beg to lay 
on the Table a copy of Notification 
No. F. 5(4)-W&M/73 (Hindi and En-
glish versions) published in Gazette of 
India dated the 28th April, 1973 re-
garding floatation of market loans by 
the Central Government. ! Placed in 
Library. See No. LT-4914/73].

Re v i e w  and  An n u a l  Rep o rt  o f  H i n d -
u s t a n  Lat e x  Ltd ., 1971-72

THE MINISTER OF HEALTH AND 
FAMILY PLANNING (SHRI R. K. 
KHADILKAR): I beg to lay on the 
Table a copy each of the following 
p apers (Hindi and English versions) 
under sub-section (1) of section 619A 
of the Companies Act, 1956:—

(1) Review by the Government on 
the working of the Hindustan 
Latex Limited, New Delhi, 
for the year 1971-72.

(2) Annual iReport of the Hindus-
tan Latex Limited, New Delhi, 
for the year 1971-72 along 
with the Audited Accounts 
and the comments of the 
Comptroller and Auditor Gen-
eral thereon.

[Placed! in Library. See No. LT-4907/ 
73].

Re v i e w  and  a n n u a l  Repor t  or 
Mo de rn  Ba k e r ie s  (India ), Lt d ., 
an d  And hr a  Pradesh  (And h r a  
A r e a ) Es t a t e s* (Aboli ti on  a n d  

Co nv ers io n  i n t o  Ry o t w a r i  A m -
en d m en t  Ac t , 1973, e t c .

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE 
(SHRI ANNASAHEB P. SHINDE); I 
beg to lay on the Table—

(1) A copy each of the following 
papers (Hindi and English versions) 
under sub-section (1) section 619A of 
the Companies Act, 1956: —

(i) Review by the Government on
the working of the Modem 
Bakeries (India) Limited, New 
Delhi, for the year 1971-72t

(ii) Annual Report of the Modren 
Bakeries (India) Limited, New 
Delhi, tor the year 1971-72 
along with the Audited Ac-
counts and the comments of 
Comptroller and Auditor Gen-
eral thereon.

[Placed tn Library. See No. LT-4908/ 
73].

(2) A copy of the Andhra Pradesh
(Andhra Area) Estates (Abolition and 
Conversion into Ryotwari) Amendment 
Act, 1973 (Hindi and English versions) 
(President’s Act No. 1 of 1973 pub-
lished in Gazette of India dated the 
31st March. 1973 under sub-section (3) 
of section 3 of Andhra Pradesh State 
Legislature (Delegation of Powers) 
Act, 1973. [ Placed in Library. See
No. LT-4909/731.

(3) A copy of Notification No. G.S.R. 
388 published in a Gazette of India 
dated the 14th April, 1973, containing 
corrigendum to Notification No. G.&R. 
1131 dated the 16th September, 1972, 
under section 22 of the Produce Cess 
Act. 1966. rPlaced in Library. See 
No. LT-4910/73].


